
IS Oral hnHn JUNB 28. 19'1 Oral AIU_' 

has been drawn to the fact that Pakistan has 
ordered immediate evacuation of all civilian 
population living along the Western Bangia 
Desh border with India; and 

(b) if so, whether these are war prepara-
tions tactics? 

THE MINISTER OF DEFENCE (SHRI 
JAGJIWAN RAM): (a) and (b). Govern-
ment have seen reports to this effect. A large 
number of the East Bengalis who have taken 
temporary refuge in India originate from the 
East Bengal's border districts. It is obvious 
that· Paleistan Government has been carrying 
out a ruthless policy of depopulating these 
areas. Government have taken into account 
the Security implications of this policy. 

SHRl NIHAR LASKAR: May I know 
whether it is a fact that the Pakistan army 
has moved right up to our eastern border? 
If so, what is our government doing to coun-
teract the aggressive activities of the Pakis-
tan Army? 

SHRI JAGJIWAN RAM: The policy 
of the Pakistan Government has been such 
that the border area adjoining us has been 
practically vacated of Hindus and Muslims. 
As the House is aware, more than six million 
people have come to our country. So, prac-
tically that area has been evacuated of popu-
lation as a deliberate policy. We have made 
the necessary sucurity arrangements on our 
border to take care of any contingency that 
may arise. 

SHRT NIHAR LASKAR: As I have 
said earlier, Pakistan army has moved right 
to our border and only Border Security 
Force is stationed on our border. In view 
of the present developments, is it enough 
to have only our Border Security Force to 
counter act Pakistani aggression, if at all 
it comes? 

SHRI JAGJIWAN RAM: This question 
has been raised in the House on more than 
one occasion and I have said that the 
Border Security Force is strong enough to 
take care of the Pakistan Army. 
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SHRI B. K. DASCHOWDHURY: Sir, 
in view of the hon. Minister's statement that 
all arrangements have been made for the 
security of our own people I would like to 
draw the attention of the Government and of 
the hon. Minister that in the North Bengal 
districts of Cooch Bihar and West Dinajpur 
the continuous shelling by Pakistan Army 
has compelled the border people to start 
evacution from their homes and hearths and 
about 20,000 people have left their places. 
May I know what security arrangements 
have been made to protect these Indian 
citizens? 

SHRI JAGJlWAN RAM: Sir, I have 
returned only last night from some of the 
border areas and I would advise the hon. 
Member to visit and see the conditions for 
himself. If the Pakistan Army in their 
foolishness want to waste large quantities 
of ammunition we cannot help them. 

Diplomatic Passports Granted to Ex-Rulers 
of lDdIan States 

-770. SHRI SAT PAL KAPUR: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the ex-Rulers of Indian States 
are still enjoying the privilege of diplomatic 
passports; and 

(b) whether Government propose to with-
draw these passports and replace them by 
ordinary passports? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
The ex-Rulers of Indian States do not enjoy 
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the privilege of diplomatic passports. Some 
of them are, from time to time, issued dip-
lomatic passports in accordance with the 
provisions. of the Act of the Rules and 
generally on the recommendation of the 
Ministry of Home Affairs. 

(b) The Government examines each re-
quest on merits and it is not necessary to 
withdraw such passports by revising indivi-
dual decisions taken in these cases. 
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MR. SPEAKER: This is not relevant. 
SHRI INDER J. MALHOTRA: May I 

know .hat during the last two years which are 
those rulers who have been granted this 
displomatic passport? 

SHRI SURENDRA PAL SINGH: I have 
not got the information at the moment. 

SHRI S. M: BANERJEE: I would like 
to know from the hon. Minister whether he 
is aware that taking advantage of this dip-
lomatic passport or any privilege granted to 
them, whatever they bring from the foreign 
country. the customs authorities do not open 
that and touch that and it is cleared without 
any check. If it is true what steps Govern-
ment intend to take to see that princes do not 
smuggle in things from abroad. 

SHRI SURENDRA PAL SINGH: The 
diplom~tic passport to any individual in this 
country does not give him any immunity 
from custom duty etc. although they are 
giving special treatment outside. When they 
come back to our country they are subjected 
to the local law as anybody else, 

SHRI S. M. BANERJEE: It is never 
done. 

Views or Mr. Pierre M. Gallols Re: Deve. 
JO)IIDcut or Atomle Armaments by india 

+ 
-771. MAHARAJA MARTAND SINGH: 

DR. KARNI SINGH: 

Will the Minister of DEFENCE be pleased 
to state: 

(a) whether Government's attention has 
been drawn to the views recently expressed 
by Mr. Pierre M. Gallois, a retired French 
General and an expert on nuclear weapons, 
advocating that India should develop its 
own atomic armaments to safeguard its 
interests; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF DEFENCE (SHRI 
JAGJlWAN RAM): (a) Government have 
seen a newspaper report regarding the views 
expressed by Mr. Pierre M. Gallois. 

(b) Government's policy on the develop-
ment of nuclear weapons has been explained 
to the House in the reply given to Unstarred 
Question No. 1417 on the 7th June, 1971. 

MAHARAJA MARTAND SINGH: I 
should like to know from the hon. Minister 
of Defence if a study has been made of the 
report of Mr. Gallois in the context of the 
rapid expansion and progress of China in the 
field of nuclear weaponry? 

SHRI JAGJIWAN RAM: I cannot say 
definitely but, I think, the Atomic Energy 
Commission will go into that question. 

MAHARAJA MARTAND SINGH: Might 
I know what steps precisely the Government 
has in mind to counterbalance this threat of 
nuclear weaponry from China? 

SHRI JAGJIWAN RAM: I do not think 
such a question can be answered adequately 
during question time. 1 he matter has been 
discussed in the house and during Budget 
discussion it can be discussed. The policy 
of the Government of India has been expl-
ained that it is our objective to develop 
nuclear energy for peaceful purposes. 




